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In accordance with Rule 19 0f the lnsurance ombudsman Rules, 2017 ,it has beendecided to reconstitute Advisory committee comprising of the following members toreview the performance of the lnsurance ombudsman system from time to time.

Particulars

z fuqmnf frqq' fiqr doq-rd b sdBqre{ o1 efrqn Er=rr qq fiqT ffi qfi rie{r
+t ot{fqm-dr E-.ar+ t €cilfd sr;q frEqr
Terms of reference: To review the performance of the lnsurance ombudsman andother matters related to enhance efficiency of Institution of lnsurance ombudsmen.
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Tenure: The tenure of the Committee will be two years.
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O : +91 -4A-20204000 affiEz : www.irdai.gov.in
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O : +91 -40-20204000 Website: www.irdai.gov.in
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lVIs' Shalini Prasad, former Special Secretary, NlTl Aayog,
Government of lndia
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lVIr. Rakesh Joshi, former whole-time [vem

Mr. Kuldip Singh, former lnsurance Ombudsman & former
Director, New lndia Assurance co. Ltd

Director, Ministry of consumer Affairs
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Ms. Pushpa Girim qi, Consumer Rights Advocate

, Government of lndia
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Head of the Depai
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I Department, IRDAI
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Meetings: The Advisory committee will generally meet at least twice a year andwill submit a report to IRDAI on annuai basis ior review and further action asdeemed necessary.
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Quorum: Three Members would constitute a quorum.

6 Ifffi'eil* erq d[t[: o{r{Qr shq v{sT o''{BiR-SWiT{ ART ,Btr offi qftm *.vq'
A ild-+. gm & GiRnrfi qnr, rftq{ oit Bflflq + m *, ml
Fees and other Expenses: The Chairperson and Members shall be eligible fortravel. boarding and lodging in addition io sitting tel at par with other committeesconstituted by the Authority.
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This issues with the approvar of the competent Authority
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